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Advocate, Shri Udai Chandani for the petitioner. No representation from the

respondent side, despite repeated service and information. Therefore, the interim order
passed by this Tribunal on 26" July, 2017 is confirmed and made absolute till disposal
of the petition. Since, the respondents are not participating in the present proceeding,

therefore, the court is constrained to proceed further for hearing the case ex-parte.

However, the Petitioner is directed to communicate a copy of this order to

the respondent.
The matter be listed for argument on 7" November, 2017.
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